
2. 

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA 
(A Statutory Body established under Food Safety and Standards Act, 2006) 

Ministry of Health & Family Welfare, Government of lndia 
FDA Bhawan, Kotla Road- 110 002 

(Human Resource Division) 

tA nt: estt@fssal.gov.In 

Subject: - Posting of Central Food Safety Officer - regarding 

File No.HR-14014/1/2021-HR-FSSAI 

Sr. No. Name 

5 

Consequent upon completion of the classroom induction training programme (7h 
NIPUN) on 11.08.2023, the Competent Authority has approved the posting of following 

Central Food Safety Officers at places mentioned against each name: 

1Naveen KJ 
2Neha Mahto 

Office Order No. 307/2023 

3|Akuthota Akhil 
4Dube Maroti Sakharam 
sParthiban A 

Copy to: -

Date of Joining 
24.07.2023 
24.07.2023 
24.07.2023 

" All the above mentioned officials. 

24.07.2023 

Executive Directors, FSSAI 

24.07.2023 

The above mentioned officers are requested to report Director(s) of respective regions 
after completion of their training. 

yuG H:011 2323 1679 

This issues with approval of the Competent Authority. 

Dated: 10 August, 2023 

3. These officers will be paid Pay and Allowances from their respective place of posting 
W.e.f. the date of joining the FSSAI. Further, HRA and TPT/TA will be paid w.e.f. the date of 

reporting at respective new place of posting. 
4. Respective Director(s) are requested to deploy the staff posted in their region as per 

Place of Posting 
ERO, Kolkata 
ERO, Kolkatal 

NRO, Ghaziabad 
WRO, Mumbai 
WRO, Mumbai 

Digitaly Signed by 
Chandershekhar Roy 
Date: 10-08-2023 12:45:20 

Reason: Approved 

(Chandershekhar Roy) 
Assistant Director 

Human Resource Division 

the vacancy/requirements under intimation to this office. 
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